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CAUSE LIST OF DB BENCH FOR 23-FEBRUARY-2026 (MONDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID - 2641 032 6534, PASSWORD :DG2025, TIMING-10:30 AM
Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 BMA 1/IND/2024 2018 - 2019 | [A] VENUS BAY OFFSHORE LIMITED
2 BMA 2/IND/2024 2018-2019 | [A] SANJAY VIJAY SHINDE
3 BMA 3/IND/2024 2018-19 | [A] SANJAY VIJAY SHINDE
4 BMA 4/IND/2024 2018-19 | [A] SANJAY VIJAY SHINDE
5 BMA 5/IND/2024 2018-19 [A] SANJAY VIJAY SHINDE
6 ITA 567/IND/2024 2008-2009 | [A] SANJAY VIJAY SHINDE
7 ITA S68/IND/2024 2009-2010 | [A] SANJAY VIJAY SHINDE
8 ITA 569/IND/2024 2010-2011 | [A] SANJAY VIJAY SHINDE
9 ITA 570/IND/2024 2011-2012 | [A] SANJAY VIJAY SHINDE
10 ITA 571/IND/2024 2012-2013 | [A] SANJAY VIJAY SHINDE
11 ITA 572/IND/2024 2015-2016 | [A] SANJAY VDAY SHINDE
12 ITA 573/IND/2024 2016-2017 | [A] SANJAY VIJAY SHINDE
13 ITA 574/IND/2024 2017-2018 | [A] SANJAY VIJAY SHINOE
14 ITA 575/INDf2024 2018-2019 | [A] SANJAY VDAY SHINDE
15 ITA 646/IND/2024 2020-21 [D] AGARWAL FUEL CORPORATION PRIVATE LIMITED
16 ITA 527/INDf2024 2017-18 [D] VKSC INFRAPROJECTS LIMITED
17 ITA 756/INDf2024 2011-2012 | [A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
18 ITA 291/IND/2025 2018-19 ]\Eﬁ,]qu: I(N{%EI;;I’[\FBI?;__SEVELOPMENT CORPORATION LIMITED FORMERLY KNOWN AS
19 ITA 290/IND/2025 2017-18 hggll;ﬂvg(lgﬁgﬁm RE}IE.) DEVELOPMENT CORPORATION LIMITED FORMALLY KNOWN AS
20 ITA 297/IND/2025 2017-18 [A] MANISH DUBEY
21 ITA 354/IND/2025 2019-20 [A] SUBHASH CHANDRA AGRAWAL
22 ITA 489/IND/2025 2009-10 [A] SHARAD SHARMA
23 ITA 547/IND/2025 2009-10 [A] BHUYNESHWAR GARG
24 ITA 647/IND/2025 2017-18 | [A] ABDE ALI
25 ITA 648/IND/2025 2017-18 [A] ABDE ALI
26 | ITA 708/IND/2025 2017-18 | [A] KAMLESH KOUSHAL
27 ITA 681/IND/2025 2012-13 | [A] M/S.VATSALYA FINVEST PRIVATE LIMITED
28 ITA 683/IND/2025 2019-20 | [A] SHRI KALOTA SAMAJ KALYAN TRUST
29 ITA 709/IND/2025 2011-12 | [A] RAJEEV SINGH
30 ITA 711/IND/2025 2013-14 | [A] SURESH KUMAR KEJRTWAL
31 ITA 710/IND/2025 2012-13 | [A] SURESH KUMAR KEJRIWAL (\
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF
PART HEARD MATTERS
AND EARLY HEARING PETITIONS

FOR 23-FEBRUARY-2026 (MONDAY)

BEFORE SHRI BHAGIRATH MAL BIYANI, AM AND SHRI PARESH M. JOSHI, JM

EARLY HEARING PETITIONS
Assmt,
Sri Appeal Number Year |Assessee Bench |Remarks
1 ITA | 928 | Ind | 2025 2[1176- [A] SANGAMAM POWER PROJECTS PRIVATE LIMITED DB
2 | TTA | 929 | Ind }2025 | 217" |[A]) SANGAMAM POWER PROJECTS PRIVATE LIMITED DB
PART HEARD MATTERS
s Assmt. h ki
rl Appeal Number Year |ASsessee Bench |Remar
1 ITA | 386 | Ind | 2025 2{1:‘[21- [A] JITENDRA ARYA DB
CLARIFICATION MATTERS
Srl Appeal Number ¢::r:'t' Assessee Bench |Remarks
2015-
PERS
1 ITA ’ 688 | Ind fZOZSI 2016 ‘[A] NEMINATH DEVELO f;D\B
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INCOME TAX APPELLATE TRIBUNAL, INDORE

Scanned with CamScanner

CAUSE LIST OF DB BENCH FOR 24-FEBRUARY-2026 (TUESPAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID - 2641 032 6534, PASSWORD :DG2025, TIMING-10:30 AM

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 | IT(SS)A49/IND/2024 | 2013-14 |[D] SHRI KHEDAPAT] INFRAESTATE PVT. LTD,

2 | IT(SS)ASO/IND/2024 | 2014-15  |([D] SHRI KHEDAPAT! INFRAESTATE PVT, LTD.

3 | IT(SS)A48/IND/2024 | 201213  |[D] SHRI KHEDAPATI INFRAESTATE PVT. LTD.

4 | IT(SS)AS1/IND/2024 | 2011-12 |[D] SMT. JYOTI BALA GARG

5 | IT(SS)A53/IND/2024 | 2013-14 |[D] SMT. JYOTI BALA GARG

6 | IT(SS)A54/IND/2024 | 2014-15 |[D] SMT. JYOTI BALA GARG

7 | IT(SS)AS52/IND/2024 | 2012-13 |[D] SMT. JYOTI BALA GARG

8 | IT(SS)AS8/IND/2024 | 2009-10 |[A] HANSRAJ JAIN

9 | IT(SS)AS9/IND/2024 | 2008-09 |[A] HANSRAJ JAIN

10 | IT(SS)A 60/IND/2024 | 2010-11 | [A] HANSRAJ JAIN

11 | IT(SS)A61/IND/2024 | 2011-12  |[A] HANSRAI JAIN

12 | IT(SS)A 62/IND/2024 | 2012-13  |[A] HANSRAJ JAIN

13 | IT(SS)A63/IND/2024 | 2013-14  |[A] HANSRAJ JAIN

14 | ITA 542/IND/2024 2014-15 | [A] HANSRAJ JAIN

15 | IT(SS)A 64/IND/2024 | 2010-11 |[A] SNIGDHA JAIN

16 | IT(SS)A65/IND/2024 | 2011-12  |[A] SNIGDHA JAIN

17 | IT(SS)A66/IND/2024 | 2012-13  |[A] SNIGDHA JAIN

18 | ITA 543/IND/2024 2014-15 | [A] SNIGDHA JAIN

19 |  ITA 44/IND/2024 2017-18 | [D] SHREE NATH BUILDERS DEVELOPERS

20 | TTA 546/IND/2024 2020-21 | [A] INDRA INDUSTRIES LIMITED

21 | ITA 241/IND/2025 | 2024-2025 |[A] LILAWATT WELFARE SOCIETY

22 | ITA277/AGR/2025 2009-10  [[A] C NITS DEVELOPERS AND COLONISERS

23 | ITA 281/IND/2025 2016-17 | [A] RAGHVENDRA PALIWAL

24 | ITA 282/IND/2025 2018-19 | [A] RAGHVENDRA PALIWAL

25 | ITA 295/IND/2025 2020-21 | [A] RIDDHI SIDDHI SERVICES LTD

26 | ITA 309/IND/2025 2015-16 | [A] SHUBHAM SHIKSHAN SAMITI

27 | ITA 336/IND/2025 2017-18 | [A] KRISHNA MAHESHWARI

28 | ITA 422/IND/2025 2021-22 | [A] MOHAMMAD AYUB

29 | ITA 437/IND/2025 2021-22 | [A] UTKRISHTHA SHIKSHA SAMITI INDORE

30 | ITA 438/IND/2025 2021-22 | [A] UTKRISHTHA SHIKSHA SAMITI INDORE

31 | ITA 458/IND/2025 2019-20 | [A] NOVO BUILDING SOLUTION PRIVATE LIMITED

32 | ITA 459/IND/2025 2020-21 | [A] NOVO BUILDING SOLUTION PRIVATE LIMITED

33 | ITA 466/IND/2025 2013-14 | [A] AKHILESH MOHAN LAHARI

34 | ITA 467/INDj2025 2017-18 | [D] NEERA) BHANSALI

35 | ITA 468/IND/2025 2015-16 | [A] RASHMI AGARWAL

36 | ITA 531/IND/2025 2011-12 | [A] PRADEEP KUMAR

37 | ITA573/IND/2025 2013-14 | [A] DISTT WOMAN & CHILD DEV OFFICER VIDISHA

?‘ ITA 574/IND/2025 2016-17 | [A] DISTT WOMAN & CHILD DEV OFFICER VIDISHA
39 | ITA 639/IND/2025 2015-16 | [D] M/S M, P. STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD.,
40 | ITA 685/IND/2025 2018-19 | [A] AL ASGAR SAIFEE I
| 41 | A 686/IND/2025 2018-19 | [A] ALI ASGAR SAIFEE \\\

42 | ITA 689/IND/2025 2017-18 | [A] LSS LALARIYA

43 | ITA691/IND/2025 | 2013-2014 | [A] VIKRAM SINGH SISODIYA 1 :\\ly/
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF
PART HEARD MATTERS

FOR 24-FEBRUARY-2026 (TUESDAY),

BEFORE SHRI BHAGIRATH MAL BIYANI, AM AND SHRI PARESH M. JOSHI, JM

PART HEARD MATTERS
Appeal Number A.fr'z:l,t‘ Assessee Bench |Remarks
A | 187 | Ind | 2025 2%5' [A] RAJLAXAMI DEVBUILD INDIA PRIVATE LIMITED DB
2014-
ITA | 585 | Ind | 2025 15  |[A] SANDHYA SINGH DB
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WEBEX MEETING ID - 2641 032 6534, PASSWORD :DG2025, TIMING-10:30 AM

CAUSE LIST OF DB BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

St | Appeal Number | Assmt, Year Assessee Name Remarks
1 | IT(SS)A 67/IND/2023 2013-14 [D] SHREE JAIRAM EDUCATION SQCIETY
2 IT(SS)A 70/IND/2023 2015-16 [A] MS JAIRAM EDUCATION SOCIETY
3 | IT(SS)A 71/IND/2023 2014-15 [A] MS JAIRAM EDUCATION SOCIETY
4 IT(SS)A 72/IND/2023 2013-14 [A] MS JAIRAM EDUCATION SOCIETY
S | IT(SS)A73/IND/2023 | 2012-13 | [A] JAI RAM EDUCATION SOCIETY
6 | IT(SS)A 74/IND/2023 2011-12 [A] MS. JAIRAM EDUCATION SOCIETY
7 ITA 474/IND/2024 2014-15 [A] SHREE JAIRAM EDUCATION SOCIETY
8 ITA 767/IND/2024 2018-19 [A] AGRAWAL AGRO FARM
9 ITA 877/IND/f2024 2017-18 [A] SIGMA ORGANICS & CHEMICALS P.LTD.
10 | IT(SS)A 1/IND/2025 2011-12 [A] TEXMO PIPES AND PRODUCTS LIMITED
11 | TIT(SS)A 2/IND/2025 2010-11 [A] TEXMO PIPES AND PRODUCTS LIMITED
12 | IT(SS)A 9/IND/2025 2012-13 [A] M/S. TEXMC PIPES AND PRODUCTS LIMITED
13 | IT(SS)A 10/IND/2025 2013-14 [A] M/S. TEXMQ PIPES AND PRODUCTS LIMITED
14 | IT(SS)A 11/IND/2025 2014-15 [A] M/S. TEXMQ PIPES AND PRODUCTS LIMITED
15 | IT(SS)A 12/IND/2025 2015-16 [A] M/S. TEXMQ PIPES AND PRODUCTS LIMITED
16 | IT(SS)A 13/IND/2025 2016-17 [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
17 ITA 423/IND/2025 2016-17 [D] TEXMQ PIPES AND PRODUCTS LIMITED
18 ITA 8/IND/2025 2011-12 [A] LAXMINARAYAN
19 | ITA 364/IND/2025 2021-22 | [A] MAYANK BANSAL
20 ITA 449/IND/2025 2014-15 [A] JUNEJA SIZE AND COAL WASH PRIVATE LIMITED
21 ITA 450/IND/2025 2014-15 [A] JUNEJA SIZE AND COAL WASH PRIVATE LIMITED
22 ITA 464/INDf2025 2013-14 [A] SHAILESH KALWADIA (HUF)
23 ITA 470/IND/2025 2016-17 [A] DINESH KHEMANI
24 ITA 478/IND/2025 2021-22 [A] RATAN SINGH
25 ITA 490/IND/2025 2011-12 [A] SHARIFUDDIN
26 ITA 541/IND/2025 2010-11 [A] GAYATRI MISHRA
27 | ITA 545/IND/2025 . [A] BABU BHAGWATI PRASAD KEDIA FOUNDATION
ﬁ ITA 609/IND/2025 2019-20 [A] SHREE G T SALES
ﬁ_ ITA 635/INDf2025 2018 [D] MYSOREDEEP PERFUMERY HOUSE
'_32 ITA 643/IND/2025 2018-19 [A] MYSOREDEEP PERFUMERY HOUSE
31 ITA 684/IND/2025 2017-18 [A] MARKETING CO-OPERATIVE SOCIETY MYDT. .
32 ITA 698/IND/2025 2025.26 [A] MRIG TRISHNA JANKALYANKARI SAMAJ SEVI SANTHA n
Assistant Registrar]
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‘:: INCOME TAX APPELLATE TRIBUNAL, INDORE .

CAUSE LIST OF DB BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

BEFORE HQN'BLEl BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 2641 032 6534, PASSWORD :DG2025, TIMING-10:30 AM

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 126/IND/2023 2022-23 [A] GIPL SAHAYOG FOUNDATION
2 ITA 127/IND/2023 2022-23 [A] GIPL SAHAYOG FOUNDATION

3 ITA 874/IND/2024 2013-2014 [ [A] BETUL OIL LTD.

4 ITA 804/IND/2024 2024-25 [A] DAGA FOUNDATION

5 ITA 803/IND/2024 2024-25 | [A] DAGA FOUNDATION

6 TTA 645/IND/2024 2020-21 | [A] CUMMINS TECHNOLOGIES INDIA PRIVATE LIMITED

7 ITA 758/IND/2024 2010-11  |[D] RAJ HOMES PRIVATE LIMITED

8 ITA 758/IND/2024 2011-12 [D] RAJ HOMES PRIVATE LIMITED

9 ITA 764/IND/2024 2011-12  |[D] RAJ HOMES PRIVATE LIMITED

10 ITA 834/IND/2024 2011-12 | [A] RAJ HOMES PVT. LTD

1 ITA 754/IND/2024 2010-11 [D] RAJ HOMES PVT LTD

12 ITA 835/IND/2024 2014-15 | [A] RAJ HOMES PRIVATE LIMITED

13 | IT(SS)A 14/IND/2025 | 2009-10 | [A] AJAB SINGH

14 | IT(SS)A 15/IND/2025 2010-11 [A] AJAB SINGH

15 | IT(SS)A 16/IND/2025 2011-12 [A] AJAB SINGH

16 | IT(SS)A 17/IND/2025 2012-13 [A] AJAB SINGH

17 | IT(SS)A 18/IND/2025 | 2013-14 | [A] AJAB SINGH

18 | IT(SS)A 19/IND/2025 2014-15 [A] AJAB SINGH

19 | IT(SS)A 20/IND/2025 2015-16 [A] AJAB SINGH
[A] MOTILAL MANNULAL DHARAM SHALA SARVAJANIK TRUST

20 ITA 149/IND/2025 2018-19
21 ITA 370/IND/2025 2018-19 | [A] MADHYA PRADESH BHOJ OPEN UNIVERSITY

22 ITA 371/IND/2025 2021-22 | [A] SUNIL KUMAR GUPTA
23 ITA 373/IND/2025 2008-00 | [A] ABHIVYAKTIT KALA KENDRA

24 [TA 406/IND/2025 2015-16 | [A] RAJ KUMAR PARMAR
[A] LT. SHRI DATTATRAY VAMANRAO SONAR THROUGH WIFE ARUNA SONAR

25 ITA 409/IND/2025 2015-2016

26 ITA 454/IND/2025 2018-19 | [A] VARHTAKAR PRATHMIK KARSHI SAKH SAHKARI SAMITI MARYA DIT KUCHROD

27 ITA 457/IND/2025 2012-13 [A] OM PRAKASH RATHI
28 ITA 511/IND/2025 2012-13 [A] SHRI SANTOSH KUMAR SHRIVASTAVA

29 ITA 517/IND/2025 2012-13 | [A] LAKHANSINGH SOLANKI

30 ITA 575/IND/2025 2018-19 [A] SWATI BAPNA
31 ITA 645/IND/2025 | Not Applicable | [A] LION SHIKSHAN SAMITI MUNDI
32 ITA 663/IND/2025 2020-21 | [A] ADIM JATI SEWA SAHKARI SAMITI MYDT JOBAT ‘\
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INCOME TAX A PELLATE TRIBUNAL, INDORE

CAUSE LIST OF
PART HEARD MATTERS

FOR 26-FEBRUARY- -2026 (THURSDAY)

BEFORE SHRI BHAGIRATH MAL BIYANI, AM AND SHRI PARESH M. JOSHI, JM

PART HEARD MATTERS A
srl Appeal Number A$2':t‘ Assessee \ Bench Rernarks\
r

2017- B \ \
1 | TTA | 328 | Ind 12024 | <07 |[A] M P MATSYA MAHASANGH SAHAKARI \ R

- T
2 | A | 329 | Ind | 2024 | 2018 1] M p MATSYA MAHASANGH SAHAKART \
3 [ITA | 330 | Ind | 2024 202210" [A] M P MATSYA MAHASANGH SAHAKARI \ B \ \
4 | A | 358 | Ind {2024 | 2314 |[A] M P MATSYA MAHASANGH SAHAKART \ - \ \
5 | ITA | 359 | Ind | 2024 | 29157 |{A] M P MATSYA MAHASANGH SAHAKART \ BB ‘ j

2014- DB \
6 | TTA | 407 | Ind | 2024 | 7% I{A] JILA SAHAKART KENDRIVA BANK MYDT
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